
4#>9 Written Answsrj JYAISTHA 24, 1809 (SAKA)  Written Antwrt 4930

Slut 8. M. JoaM:
Shri Midhi Ziiouye:
Shri K. M. Madhukar:

Will the Minister of Education be 
pleased to state:

(a) whether he or the Prime Minis* 
ter has received any  representation 
from the University  Professors and 
other educationists supporting the idea 
of setting up the Indo-American Edu­
cational Foundation;

(b) when this memorandum was re­
ceived; and

(c) whether a copy thereof will be 
laid on the Table?

The Minister  of  Education  (Dr. 
Triguna Sea): (a)  to  (c). Govern­
ment of India have received, from time 
to time, representations, memoranda 
and statements from various organi­
sations and individuals in the country 
both in support of and in opposition to 
the idea of the setting up of be Indo- 
American Foundation. Illustrative of 
these two opposing points of view are: 
(1) the statement issued by the pro­
fessors of Delhi University against the 
Foundation and (2) the memorandum 
dated the 16th May, 1966 from Univer­
sity professors and educationists in 
support of the Foundation. A copy of 
each is laid on the Table of the House. 
{Placed in Library.  See No. LT-640/ 
67],
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2419. Shri Dhiretwar Kalita:  Will 
the MtniStfcr of Labour and wftjlfelli-
tation be pleased to state:

(a) whether the Kahilipara Refugee 
Colony, Gauhati, Assam was establish­
ed out of the funds  given  by the
Union Government,

<b) if so, ih; tota] amount sanction­
ed,

(c) whether the funds jncluded a 
scheme for the establishment  of  a 
Water Works too. and

(d) if so, the reasons for not estab­
lishing the Water Works so far by the 
Government of Assam'’

The Minister of State in the Minis­
try of Labour, Employment and Re­
habilitation <Shri L. N. Miahra): (a)
Yes, Sir

(b) Rs 4,93,244

<c) Yes, Sir

(d)  Information is> baing collected 
from the Government of Assam and 
wiii be laid on I he Table of the Sabha 
later on

Wage Board on Ooal Industry

2420. Shri Inder J. Malbotra: Will 
lhe Minister of Labour and Rehabili­
tation be pleased to state

(a) the sahent features of the re­
commendations made by  the  Wage 
Board on Coal Industry,

(b) whether the rzcommendsrtions 
are unanimous and ll not, what are the 
different view points,

CO the steps taken to reconcile the 

differences, and

(d)  whether a copy of the report oi 
the Wage Board will be laid on (he 
Table?




